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Take-over Manapment of Rarlka 
Kopar Dam 

3103. SHR! CHIRANJILAL 
SHARMA: Will the Minister -ot 
ENERGY be pleased to refer to the 
reply given to Unstarred Question No. 
8049 on the 29th July. 1980 regarding 
take over of management of Harika-
Hopar Dam and State: 

(a) whether the question ot taking 
ever of the management of Harika-
Hopar Dam from the Punjab Govern-
ment has been discussed with the 
Chief Minister of Haryana: and 

(b) if SO, the results thereof? 

THE MINISTER OF STATE IN THE 
llINISTRY OF ENERGY (SHRI 
VIKRAM MAHAJAN): (8) The· ques-
tion of transfer of Harika and Ropar 
headworfks to the Bhakra Beas Man-
agement Board, .has been taken up 
with the Government of Punjab. The 
Chief Minister of Punjab bas intimated 
that he would discuss this issue. No 
discussion on this matter is contem-
plated with the Chief Minister of Har-
yana. 

(b) DoH not aris •. 
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3105. SHRI P. M. SAYEED: 
SHRI M. V. CHANDRA-

SHEKAIRA MURTHY: 

Will the Minister of PETROLEUM, 
CHEMICALS AND FERTILIZERS be 
pleased to state: 

(a) whether Army has taken over 
the control of ONGC oil fields in 
Assam; 

(b) if so, from whiCh date the Army 
took over; 

(c) whet.her the capacity of all the 
refineries has ,been achieved or they 
are still below their capacity; 

(d) what is the total output from 
the Barauni Refinery which was slow-
ed dOwn since !December last year; 
and 

(e) wbether the flow of the crude 
in the Barauni unit was at the reduced 
rate of four em per hour against. 
oapacity of '0 ems? 

THE MINISTE.R OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI P. C. SETHI): <a> and <b). No, 
Sir. The Army personnel were deploy-
ed in oil fields and pumping instal-
lations during the limited period of 
8th November, 1980 to 1st December, 
1980. 

(c) and (d). While Digboi Refinery 
has started taking Oil India crude, 
crUde supplies to Gauhati Refinery 
were suspended from 4-11-80 due to 
the Refinery shutdown. The Barauni 
Refinery remains shutdown as regular 
!upplies of. crude oil to it haVe not yet 
been res~rned. The crude distill.ation 
unit ot Bonltaigaon Reftnery is shut-
dOwn ainee 28th December, tWlIJI. 

(e) Crude ~il was pumped into 
Barauni Refinery's tanks trom ,th to 
2Srd November, 1980 as a part of clear-
ing the stagnated crude from OIL 
INDIA's 'crude pipeline and the flow 
rate during this period varied from. 
100-230 KLs/per hour. 

A.etIcm acalut strldn.- Stair ill 
Aasam 

3106. SHRI P. M. SAYEED: Will 
the Minister of PETROLEUM, CHEMI .. 
CALS AND FERTILIZERS be pleased 
to state: 

<a> whether the Union Governmeat 
have sacked the whole staff who are 
not still doing oil pumping in' Assam; 

(b) if so, whether the job at preaeat 
is being done by the Army; 

(c) whether the Army is not ia a 
position to pump the oil from Assam 
refineries due to lack of cooperatio. 
from the employees; and 

(d) it so, what is the total 10. 
being suffered. by the Government 4u. 
to thit? !, '" 

THE MINISTER OF PETROLEUM. 
CHEMICALS AND FERTILlZE!t8 
(SHRI P. C. SETHI): (a) No, Sir. 

(b) The Army personnel were de .. 
ployed in oU fields and pumping iMtal .. 
lations during the limited period of It. 
November, 1980 to lat D~ember, 1 .... 

(c) Does not arise. 

(d) The over,all approximate vatu. 
of product losses suffered up to end 
September. 1980 dUe to Assam agita-
tion was about Rs. 628 crores. 

Absorption of the Retrenched Work-
Charged Staft 01 Mana Camp 

3107. 8HR.! SAMAR MtTK;HERJEE: 
Will the Minister of SUPPLY AND 
REHABILITATION be pleated te 
. state: 

(a) how many retrenched Group 
co wor4k-char,ed eta1! of Kana CamP 




